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Daclaration of Assets and Liabilities
ver. 202552024

yoars,

baionging to

sedsanens

AR, \EDHAN

give heraln below the details of thus assets (Immovable, movable, benk balance, ete.) of

mysell, my spouse and depandants®:

A,

giver)

{Aszets in joint name indlcating the extent of foint cwnership will alaa have to be

5,
Mo,

Deseription

-

Spouse
Name(s)

Dependant-1

Depeadant=2

o L)

Cepondant- |
Eic, Name |

{i} | Cash

5600

{ii} | Ceposits in

Nan-Banking
. Financial
C’nmpaﬁies

Banks, Financizl
Institutions And

'Qgc‘o’n

Nl

{illy | Bonds,

Shares in
 companies

Debentures and

B

{v)
{ institutians,
NSS, Postal
Savings, LIC
Policies, €tC

Other financlat

pel

s

{details of
make, i)

Motor Vehicies

THERG
2 W

e lends |

i

{vi}
details of
weight and
vatue)

Jewellory [give

AoLd
204#)

{wii)

af claims /
intesests

Qther assats,
such as valuss

Nl

Note: Value of Bonds / shares / Debentures 8s per the latest market value in Stock
Exchange in respect of listed comparies and as per books in the case of non listed
companies should be given,
* Dependant harg mMeans a parsen substantiaily dependent on the income of the

employee,

A assn dawm%/

SARNA )



B

[Note: Proparties in joint awnership (ndicating he exten

aiso have to ba indicated}]

Deezription

&

‘_SE?{

v of joint ownership will

spouse | Gependsni-l
Name(S) Na

Capandant-2 "1 Dependant-2 i

Hame

Agricuitural Land

- Location(s)

- Survey number{s)
- Extent (Total
measyrement)
-Curreat market valueg

(H

Mon-Agricultural Land
- Location(s})

- Survey number(s}

- Extent (Total
measurement}
-Current market vaiue

£z, Namsa “]
i

i

§
N —

i)

Bulldings (Commercial
and residential)
Location{s)

« Survey /door
numper(s)

- Extent {Total
measurement)

- Current market
value

(iv)

Houses / Apartments,
eke,

« Location{s}

- Survey /door
number{s)

- Extent {Totat
measurement}

- Current market
valug

(V)

Others (such as
interest in property)

(2)

1 give berein belaw the detzils of my liabilities / overduss to public Fnancial
Institutions and governmant dues:-
{Note : Please give separata details for sach item)

5. Description Name & pddress of Bank | | Amoint sutstanding 25
No. Financial Institutions(s} / P
. i Oopartrment (8)
(a} fi} Loans from Banks

{ii) Loans from financial
institutions

(i) Government Dues:
fa) dues to departments

accommiadation

desling with government

(b} dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
alectricity

HHaosn Kuwo™



1 {d) dues to departments | £ R
| desling with telephanes o :
{e) dues to departments
dealing with government
trensport (inctuding
aircraft and helicopters) e
: (7} Other dues, if any
{(by | (1) Income Tax including
surchargs [Also indicate
the assessment year upto | “\U IPKD MAH .
which Income Tax Return i
flled. Give also Permanent i
i Account Number (PANY] Dt - et
{i) Wealth Tax [Also
Indicate the gssessment
year upto which Weaith
Tax return fited.] ol
: {ilt) Sales Tax [Only in
case of proprietary
| business] ) ” o
(iv) Property Tex
€.  Psrsopal Detail
GPF/CPF/PRAN No,  :- ‘ 116210141305 l
Gender - (M/F)
Date of Birth - l’ggilo ch 11!0 [_0 Eol (DD/MMYYYY)
Class/Grou -
i I
s *  [OFFICE.__RTTEDENTL ]
{Full Name 2_3. B.A.S.-&har Administrative Sarvice,
B.S.5.- Bihar Secretariat Service elc.)
Home District E%AMRSTI PUR. I
I hersby declare that the above details are trus te the best of my
knowledge and belief,
Signature %Q%LKMLB‘—
Rame of Empioyee: ﬁ/%’ﬁéf'*.kvr“m&
PlaoePquﬂ‘q ..... ' Designation:.& FF.IﬁE ﬁ' ﬁ£p fﬂ TE
I}m:.«}&u}-ﬂ;“.ﬁ,ﬁ)ﬂ-é Depaﬁmntgmﬁpvgpﬂ/qm—gﬂgﬂﬂ
Note: Please sign each page of the declaration. Asset declaration ferm

must be in A4 size white paper with computer typed (single side)
in prescribed format.




